
NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH. MUMBAI

CORAM:

cSP No.9l9l(MAH)i 2017

SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPAI.IY LAW TRIBUNAI ON OA.O2.2O18

NAME OFTHE PARTIES: Deeparandhna lnvestment & Finance Pvt Ltd

SECTION OF THE COMPANIES ACT: 230-232

ORDER

CSP No. 914/230-232/NCLT/MB/MAH/2017
CSP No. 916 to 922230-23ZNCLT/MB/MA[ 2017

CSP No. 924 to 931./230-23ZNCLTMB/MA[ 2017

CSP No. 936 to 942230-23ZNCLTMB/MAr,2017

For Orders.

sd/- r

V. NALLASENAPATHY
Member (Technical)

B.S.V.

Member 0udicial)


